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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 23rd September, 2025

S.0. 4343(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.0. 3027 (E) dated the 3rd July 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section(ii), dated the 7th July 2025 (here in after referred to as the said notification) and issued under
sub-section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its intention
to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi
stations (25.36 Km.)”, in Tirupati district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely
“Sakshi(Telugu), Hindi Milap (Hindi) and The New India Express (English)” on 26th June 2025 by K.Suryanaryana,
Chief Engineer-I11, Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted
its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances

Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway Board),
number, S.O 3027 (E) dated the 3rd July 2025 published in Gazette of India, Extraordinary, Part II, section 3 Sub-
section(ii), dated the 7th July 2025 (here in after referred to as the said notification) and issued under sub-section(1) of
section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi stations (25.36Km.)”, in Tirupati
district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely
“Sakshi(Telugu), Hindi Milap (Hindi) and The New India Express (English)” on 26th June 2025 by K.Suryanaryana,
Chief Engineer-I1I, Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted
its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass line
between Yerpedu— Pudi stations (25.36 Km.) in Tirupati district in the state of Andhra Pradesh.

Description of Land in Acquisition: Special Railway Project, Bypass line between Yerpedu— Pudi stations

(25.36 Km) for passenger and freight facility.

Village : T C Agraharam

Mandal : Vadamalapeta

District: Tirupati

[ Remarks
Xxten
Name and address of : Details of (Govt./P
S1 | Survey no.with ET (;talt AUndf: l:t. the person Boundaries trees, atta/DK
No. sub division A)c‘ ecne zglgscl ! interested/Details of Structures T)
Ce Govt. East West North South etc. if any
772 (As V.no.33
L| per Webland | 1.46 1.46 %’rvatztlandGm way | 773 | T | Vedallae | 5028 Govt.
Sy.no.77) g brou heruvu
) 79/10 (As K Munemma
| per Webland 0.08 0.08 | W/o K Muni 79/11 79/3 79/3 79/13 DKT
Sy.no.79/3) Reddy
1. A Chinnaranga
Reddy
S/o A Chenga
Reddy
79/11 (As 2. A Mangamma
3.| per Webland W/o A
Sy.no.79/4A 0.88 0.88 Chinnaranga 79/16 79/10 79/4 79/15 DKT
,4B, 4C) Reddy
3. A Lakshmi
W/io A
Chinnaranga
Reddy
4 79/9 (As
| per Webland | 0.01 0.01 GNSS 79/5 83/2 79/5 82/1A GNSS
Sy.no.79/5)
1. M Venkatesh
5 79/13 (As S/o Muni Reddy
| per Webland 0.62 0.62 2. M Muni praksh 79/6 79/5 79/10 79/14 DKT
Sy.no.79/5) S/o Muni Reddy
3. M Desi Reddy
6 79/15 (As M.Venkatesh
"| per Webland 0.07 0.07 S/o M Muni 79/6 79/13 79/11 79/6 DKT
Sy.no.79/6) Reddy
7 79/16 (As D.Govindamma
| per Webland 0.07 0.07 W/o late D Nagi 79/7 79/11 79/11 79/7 DKT
Sy.no.79/7) Reddy
g 80/1B (As D.Chenga Reddy
"| per Webland 0.21 0.21 S/o D Krishna 80/2C | 80/4B 80/2B 80/1A Patta
Sy.no.80/1) Reddy
9 80/2B (As D.Chenga Reddy
" | per Webland 0.4 0.4 S/o D Krishna 80/3B | 80/2A 772 80/2C Patta
Sy.no.80/2) Reddy
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Sy.no.91/ .
1A, 1A1) 2. M Santhisree
’ D/oM
Munichandraiah
91/1B2 (As
18. 1 per Webland | 5|45 | SSubramanyam gy OVIA L 030,19 | gy DKT
Sy.no.91/ S/o Srinivasulu 2
1B)
98/3 (As
191 ber Webland | 0.94 0.94 | KaluvaPorambok | g, 1033/ 1 o 98/4 Gont.
Sy.no.98) u
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98/5 (As

20-| ber Webland | 1.18 1.1g | KaluvaPorambok | o0, | g3 | ggp 98/6 | Pipeline | Govt.
Sy.no.98) "
1. T Sarada
W/o Bathi Reddy
2. A Sadasiva
Reddy
S/o A Muraga
103/2B (As Reddy
per Webland 3. A Lokeswari
21.| Sy.no.103/2 W/o A
A, 2A, 2D, 0.88 0.88 Pandurangadu 103/4B 104/7 103/2A 103/2C Patta
2D, 2B, 4.A Subramayam
2C1,2C2) Reddy
S/o A Muraga
Reddy
5.A chenga Reddy
S/o A Muraga
Reddy
1. B Bhaskar
Reddy
S/o B Ranga
Reddy
2. R Gangi Reddy
103/5 (As S/o Muraga
9y | Per Webland Reddy 1032
| Sy.no.103/3, 0.15 0.15 | 3.B Balarami 103/4B B 103/3 103/2B DKT
3A, 3D, 3B, Reddy
30) S/o B Ranga
Reddy
4.P Lakshmamma
S/o P bathi Reddy
5. Bhujanga
Reddy
103/4B (As C
23.| per Webland Subbalakshmamm 103/2
Sy.no.103/ 1.09 1.09 a W/o Narasimha 98/3 B 103/4A 103/4C Patta
4A) Reddy
C
104/7 (As
24| ber Webland | 0.28 0.28 Eu%k\’/‘j‘(l)akShmamm 1032B | 105/7 | 104/6 105/8 DKT
Sy-no.104/3) Narasimha Reddy
105/4 (As
25-| per Webland | 0.22 022 | B Subramanyam 1057 | 105/6 | 105/3 105/8 Inam
S/o Naraiah
Sy.no.105/4)
105/6 (As
26| ber Webland | 028 | 028 | N Venkatesaiah 1054 | 10623 | 1051 | 1058 DKT
Sy.no.105/1)
’ 105/7 (As g/ :anataramudu
"| per Webland 0.19 0.19 103/2B | 105/4 105/3 105/4 Inam
Sy.no.105/3) Chengalraya
Reddy
2 105/8 (As g/ :anataramudu
| per Webland 0.36 0.36 104/7 106/19 105/4 105/5 DKT

Sy.no.105/5)

Chengalraya
Reddy
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106/9 (As A Mangamma
29. | per Webland W/o A
Sy.no.106/2 0.07 0.07 ChinnaRanga 106/10 | 106/17 106/8 106/19 DKT
A) Reddy
30 106\)/\]1 ObgAs d A Rangamma
- PETWeDAnd 1 5 0.30 | W/o A Chenga 106/16 | 106/9 | 106220 | 106/19 DKT
Sy.no.106/1
Reddy
0)
y 106/17 (As Kelzzmachandra
| per Webland 0.18 0.18 y 106/9 106/18 106/4 106/19 DKT
Sy.no.106/4) S/o Kareebba
y-no. Reddy
10 106/18 (As S Gangi Reddy
| per Webland 0.30 0.30 S/o Krishna 106/17 | 108/5 106/3 106/19 DKT
Sy.no.106/5) Reddy
13 106/19 (As B Venkatesh
" | per Webland 1.00 1.00 | S/oB 105/8 108/5 106/17 107/2 | Pipeline | DKT
Sy.no.106/6) Subramayam
106/20 (As C Drakshayani
34.| per Webland |, ) 0.04 | WoC 106221 | 106/8 | 106/11 | 106/10 DKT
Sy.no.106/1 Subrammanyam
1) Reddy
35 le(r)6\7/<72e1b§aAr1Sd V Subbamma
1P 0.03 0.03 S/o V Chenga 106/22 | 106/20 106/14 106/10 DKT
Sy.no.106/1
4) Reddy
36 106\)/\32b§AS d C Ammulamma
- PEEWERENG 1 05 0.05 | W/o C Rami 106123 | 10621 | 106/15 | 106/10 DKT
Sy.no.106/1
5) Reddy
37 L?igjbgaAns d S Munibathemma
| P 0.06 0.06 W/o S Bhaskar 105/6 105/22 106/16 105/8 DKT
Sy.no.106/1
Reddy
6)
1.R Hemanth
Reddy
S/o R Subbarami
Reddy
2.R
108/6 (As Venkataratnam
Reddy
3g, | Per Webland S/o R Subbarami
| Sy.no.108/2 | 0.59 0.59 0 1+ Subbara 1087 | 1272 | 1082 | 1362 DKT
Reddy
A, 2B2, .
2B1, 20) 3.R Danamjaya
’ Reddy
S/o R Subbarami
Reddy
4.R Rami Reddy
S/o R Chenchu
Reddy
108/7 (As
39-1 per Webland | 0.11 0.1 | Kaluva 1088 | 108/6 | 1084 | 1362 Got.
Poramboku

Sy.no.108/4)




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

1.A Chinnaranga
Reddy

S/o A Chenga
Reddy

2.A Chittibabu
S/o A Bhima
Reddy

3.A Subramayam
Reddy

108/8 (As S/o Bhirpq Reddy
4.P NadipiChenga
per Webland
40.| Sy.no.108/5 Reddy 8
: E 5A. SF 1.95 1.95 S/o P Maraa 106/18 | 106/7 106/5 106/9 Coconut | DKT
e D Reddy Trees
5G, 5D, 5B, .
5C. 5H) 5.R Gangi Reddy
’ S/o Muraga
Reddy
6. G Bali Reddy
S/o Bodi Reddy
7. M Bujjamma
W/o Chengalraya
Reddy
8.S Chenga Reddy
S/o Narayana
Reddy
1.K Subbamma
126/3 (As W/o K
41. | per Webland Munirathnam
Sy.n0.126/1 0.61 0.61 Reddy 127/2 128/5 126/1 127/2 DKT
A,1B) 2.Y Subba Reddy
S/o Aadi Reddy
12772 (As Dy
42.1 per Webland | 0.51 051 | Bandidaari(BT 10866 | 12771 | 12603 136/1 Govt.
Road)
Sy.no.127)
1.A Subbarami
Reddy
S/o A Ranga
128/1B (As Reddy
43. | per Webland 2.M Vijaya 134/2
Sy.no.128/1 0.29 0.29 W/o M 128/2B B 128/1A 128/2B Patta
A, 1B1, 1B) Munisekhar
3.A Jayarami
Reddy

S/o Ranga Reddy
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1.M Harikrishna

Reddy
S/o M Subba
Reddy
2.M Munisekhar
S/o M Subba
Reddy
3.A Lalitha W/o
M Madhur
128/2B (As 4.A Munaiah
per Webland S/o A Krishna
Sy.no.128/2 Reddy
4.1 A22A1, | 144 | 144 | 5K Uma 838 | 28| iasoa | osae | QPN pat
2D2, 2D1A, W/o K
2D1B, Chakravarthy
2B1A,2C) 6.A Munemma
S/o A
Subramanyam
Reddy
7. A Balaji
S/o A Muni
Reddy
8. A Vasu Reddy
S/o A
Balasubramanyam
45.| 12853B (As glefi{da piishne 1282 1
*| per Webland | 0.36 0.36 Y 128/5 B 128/3A | 128/2C Patta
Sy.no.128/3) S/o M Subba Borewell
Reddy
128/5 (As
46-1 per Webland | 0.32 032 | Kaluva 1263 | 31 s | 1286 Govt.
Poramboku B
Sy.no.128/4)
1.A Subbarami
Reddy
130/2A2 S/o A Ranga
(As per Reddy
Webland 2.A Damodar
47.| Sy.no.130/2 Reddy
A, 2E, 2E2, 0.05 0.05 S/o A Jayarami 134/1B 131/4 130/2A1 134/6A DKT
2F, 2D, Reddy
2D1,2B2, 3.A Jayarami
2B3, 2C) Reddy
S/o A Ranga
Reddy
43 131/1B (As C Chenga Reddy \Y%
" | per Webland 0.08 0.08 | S/o C Ponneppa 131/2E2 | No.13 | 131/2D2 | 131/1A Patta
Sy.no.131/1) Reddy Attur
131/2C2
g9.| (Asper 13172
|  Webland 0.19 0.19 | M Subramanyam 131/4 D2 131/2C2 | 131/2E2 DKT
Sy.no.131/2 Reddy
9) S/o Gangi Reddy
131/2D2
50 (As per \Y%
"|  Webland 0.08 0.08 | M Subramanyam | 131/2C2 | No.13 | 131/2D1 | 131/IB DKT
Sy.no.131/2 Reddy Attur
D) S/o Gangi Reddy
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131/2E2
51| (Asper 1311
’ Webland 0.34 0.34 131/4 B 131/2C2 | 131/2E1 DKT
Sy.no.131/2 D Chinnaswamy
E) S/o0 Munaswamy
131/4 (As
52, per Webland 0.42 0.42 134/6B 1?512/2 131/3 131/5 Govt.
Syno.131/3) KaluvaPoramboke
1.A Damodar
Reddy
134/1B (As g:d?yj ayarami
53.1 per Webland | o0 | o84 | 2A Purushotam | 12818 | Y0 | 13414 | 13428 Patta
Sy.no.134/1, Reddy A
1A, 1B) S/o A Subbarami
Reddy
3.A Subba Reddy
54 134/2B (As R Hemanth Reddy 13476
| per Webland 0.40 0.40 S/o R Subbarami 128/2B 2 134/1B 134/2A Patta
Sy.no.134/2) Reddy
55 13:(2Ab1(?1§l A Jayarami Reddy
-| Perveba 0.3 0.3 | S/o A Ranga 134/1B | 131/4 | 130/2A1 | 134/6B DKT
Sy.no.134/6 Redd
A) Y
56 1:;‘(2]:&(;?13 A Jayarami Reddy
| P 0.19 0.19 S/o A Ranga 134/1B 131/4 134/6A 134/6C2 DKT
Sy.no.134/6 Redd
B) Y
1.R Hemanth
Reddy
S/o R Subbarami
Reddy
2.R
134/6C2 Venkatarathanam
(As per Reddy
57. Webland S/o R Subbarami
Sy.no.134/6 0.12 0.12 Reddy 134/2B 131/4 134/6B 134/6C1 DKT
C-1, 6C-2, .
6C-2B, 6C- lZa;elzdzanamjayalu
24, 6C-3) S/o R Subbarami
Reddy
4R Rami Reddy
S/o Chenchu
Reddy
53 136/2 (As
" | per Webland 0.14 0.14 | Cheruvu 108/8 127/2 127/3 136/1 Govt.
Sy.no.136)
59 239\/7\175b1(Ai1 B Bhararathi
: pser 62329“/18 064 | 064 |W/oB 23920 | 239/9 | 239/8 | 23919 | Pipeline | DKT
y-no. Subramanyam
B)
239/17 (As ,
60| her Webland | 0.03 0.03 z;:(‘i’;iiﬁo Y 239/15 | 239/9 | 239/9 | 239/18 DKT
Sy.no.239/9)
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239/18 (As
61.| per Webland A Krishnamma
Sy.n0.239/1 0.25 0.25 W/o A Muragaiah 239/19 | 239/10 239/9 91/1B2 DKT
0)
239/19 (As A
62. | per Webland Venkatarathnamm
Sy.n0.239/1 0.27 0.27 a  Wo 239/11 | 239/18 239/15 91/1B2 DKT
1) Chengaiah
239/20 (As
63. | per Webland C Sujatha W/o C
Syno23on1 | 016 0.16 | oo 240/5 | 240/15 | 240/15 | 240/13 DKT
3)
641 2401 0.23 023 | GoviLand 83/15 | 239/15 | 83/15 | 240/5 Govt.
(Grazing Ground)
240/5 (As .
65.1 ber Webland | 0.04 0.04 | CSwatha WioC 10 153900 | 24001 240/2 DKT
Prabhakar
Sy.no.240/2)
Ac.
Total Extent 24. 94 Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20E/150925]
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